
   

 

       

 

 

      

      

  
  

      

  
  



COMMON ORDER

C.A. Nos. 114/2016 & 115/2016 In T.C.p. No. 88/397-399/CLB/MB/MAH/20r.4

1. The Learned Representatives of both the sides are present.

2. The Learned Representative of the petitioner is seeking adjournment.
3. Adjourned to 12.04.2018 at 2,30 pM for Final Hearing.

Bhaskara pantula Mohan1-.1u9.1:,ai"i"rl"-"-' "*ff[ffii,,,06.02,2018.

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


